11.11.2020

Present:

Bail Application No.: 718/2020

Himanshu Chahal
FIR no.: . 193/2020

PS: .Prashad Nagar

State V.

Ld. P.O. is on leave.

Mr. Pawan Kumar, Learned Addl. PP for State through VC.

None for applicant.

Put up for purpose fixed on 19.11.2020.
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Present:

il g\uullcmlun.Nu;x.,?},!tillm\),

State v, Ritesh lKumay
FIR noad 1032010

'St \\.N\mmmmh\

Ld. RO\ iy on leave,

Me. Pawan Kumar, Learned Addl, PP for State throuph VC.
Sh. Vikas Walia. Ld. Counsel for applicant through VE.

At request, put up for purpose fixed on 21.11.2020,

Interim order 1o continue (il next date,

(Nee\nl‘cr"éﬁﬁ a Parveen)
1™ Link/ASJ/Central
11.11.2020

Scanned with CamScanner



Bail Appllcﬂllun No.:1451/2020

Sinte v, Ashok
FIR 1o 165/2020
ps: Rajinder Nugur

11.11.2020

Ld. P.O. is on leave.

Present: Mr. Pawan Kumar, Learned Addl. PP for State through VC.
Sh. Vinay Kr. Sharma, Ld. C

ounsel for applicant (hrough VC.

Sh. Sominder Paswan, Ld. Counsel for complainant with com

plainant

through VC.

At request, put up for purpose fixed on 18.11.2020.

(Neeluo\fser iMa Parveen)
mk/ASJ/Central
11.11.2020

Scanned with CamScanner



Bail Application No.: 1551/2020

State V. Krishan
FIR no.: 322020
PS: Kamla Market

11,11,2020

Ld, PO, is on leave.

l‘ reSent: 7 4
fresent: Mr. Pawan Kumar, Learned Addl. PP for State through VC.
h VC.

Sh. Ajay Kumar Khwal, Ld, Counsel for applicant throug

At request, put up for purpose fixed on 21.11.2020.

(Neeﬁ?}%ﬁ a Parveen)
1% ink/ASJ/Central

11.11.2020

Scanned with CamScanner



tate v. Ashu Sagar
i aFlR no.: . 272/2020
pS: Prashad Nagar

11.11.2020

Ld. P.O. is on leave.

Present: Mr. Pawan Kumar, Learned Addl. PP for State through VC.

Sh. Prince Sharma, Ld. Counsel for applicant through VC.

Sh. J.S. Mishra, LAC for complainant through VC.

At request, put up for purpose fixed on 12.11.2020,

(N of /ﬁ) Ia Parveen)

Link/ASJ)/Central
11.11,2020
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Present

[l Apgilieatian M. ALY L824
Ffude v Miliip Singha M (hys,

VI et MGTHIY
Pse Majlnder Hayar

La, 1,0, In on legve,

M. Piwin Komar, Lenrned Addl 21 for Bt LA

’ ) : [y g
Sh. Kaldeep Tohn, 1.d, Counsel for spplicant throngh Y(

AL request, put up for purpose fixed on 191 |, 2020,

Intering order o continue il next dute,
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Present: Ae, Pawan Kumar, Learned Addl, P for State through V&,
sh, K.K. Chauhan, Ld, Counsel for applicant through VC

At request, put up for purpose fixed on 18.11.2020.
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1" Link/ASJ/Central
11.11.2020

Scanned with CamScanner



Bail Application No. 16272020

State v.  Raju
FIR no.: 10072020
PS: Hauz Qazi

11.11.202¢

Ld. P.O. is on leave.

Present: Mr. Pawan Kumear, [ earned Addl. PP tor State through VC.
Sh. Pradeep Anand. Ld. Counsel for applicant through VC.

At request. put up for purpose fixed on 17.11.2020.
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11.11.2020

Scanned with CamScanner



Bail Application No.: 1680/2020

State v. Vikram Thakur
FIR no.: 292/2016
PS: Karol Bagh

11.11.2020
Ld. P.O. is on leave.

Present: Mr. Pawan Kumar, Learned Addl. PP for State through VC.

Sh. Manoj Kumar Goswami, Ld. Counsel for applicant through VC.

Sh. Muddassir Dayyan, Ld. Counsel for complainant through VC.

At request. put up for purpose fixed on 21.11.2020.

(Neemc ida Parveen)
1*"Link/ASJ/Central
11.11.2020

Scanned with CamScanner



11.11.2020

Present:

Bail Application No.: 1694/2020

Statev. Shankar @ Pradeep
FIR no.: 31/2020

PS: NDRS

Ld. P.O. is on leave.

Mr. Pawan Kumar, Learned Addl. PP for State through VC-
Ms. Nisha Satyarthi, Ld. Counsel for applicant through VC.

At request, put up for purpose fixed on 19.11.2020.

(Neelofer"Abida Parveen)
1%t Link/ASJ/Central
11.11.2020

Scanned with CamScanner



11.11.2020

Present:

M.Crl, Noit 1702020

Stnte v Far uldh Shelkh
FIR nos 150/2020

PS: Rujinder Nager

Ld. P.O. is on leave.

through VC.
1 VC.

Mr. Pawan Kumar, Learned Addl. PP for State

Sh. Lalit Kumar, Ld. Counsel for applicant througl

At request, put up for purpose fixed on 17.11.2020.
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Bail Application No.: 18382020

State v. Anshul Chawla
FIR no.: 231/2020
PS: Rajinder Nagar

11.11.2020

Ld. P.O. is on leave.

Present: Mr. Pawan Kumar. Leamed Addl. PP for State through VC.

Sh. Varun Chawla, Ld. Counsel for applicant through VC.

Ms. Ekta Vats, Ld. Counsel for complainant with complainant through
VC.

Al request, put up with connected matter on 21.11.2020.

N Q‘ \
(Neelofﬁf:\bi( a Parveen)
1M Link/ASJ/Central

11.11.2020

Scanned with CamScanner



No.:1859/2020

Bail Application

State v. Pawan Grover
FIR no.: 214/2020

PS: Rajinder Nagar

11.11.2020
Ld. P.O. is on leave.

Present: Mr. Pawan Kumar, Learned Addl. PP for State through VC.
Sh. Sunil Tiwari, Ld. Counse! for applicant through VC.
Sh. Amit Tayal, Ld. Counsel for complainant through VC.

10/SI Soni Lal is present through VC.

At request, put up for purpose fixed on 23.11.2020.
(Neelgf€r Abida Parveen)

1t Link/ASJ/Central
11.11.2020

Scanned with CamScanner



Bail Application No.: 1863/2020

Shakira Begum
FIR no.: NA

PS: Darya Ganj

State v.

11.11.2020
Ld. P.O. is on leave.

Present: Mr. Pawan Kumar, Learned Addl. PP for State through VC.
Sh. Nasir Aziz, Ld. Counsel for applicant through VC.

Notice be issued to IO to file reply.
At request, put up for purpose fixed on 18.11.2020.

Parveen)

1*' Link/ASJ/Central
11.11.2020
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Bail Application No.: 1862/2020

State v. Jai Prakash Meena
FIR no.: 137/2020
PS: Rajinder Nagar

11.11.2020

Ld. P.O. is on leave,

Present: Mr. Pawan Kumar, [camed Addl. PP for State through VC.

Sh. Vaibhav Kr Meena, 1.d. Counsel for applicant through VC.

Reply filed. Copy supplicd.

Al request. put up for purpose fixed on 18.11.2020.

(Neclof bida Parveen)
1" Link/ASJ/Central
11.11.2020
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Bail Application No,; 1856/2020

State v.  Shivam RKumar
FIR no.a 20172020

rS: Saval Rohilln

11.11.2020

Ld. P.O. is on leave.

Mr. Pawan Kumar. Leamed Addl, PP for State through VC.

Sh. Yogesh Rathi, L.d. Counsel tor applicant through VC.

Present:

Reply filed.

At request, TCR be called for next date (rom the court ol Sh. Chander

Mohan, Ld. MM. Central, Tis Hazari.
At request, put up for purpose fixed on 19.11.2020.

(NeeloferAbida Parveen)
1M Link/ASJ/Central
11.11.2020

Scanned with CamScanner



11.11.2020

Present:

State y. RaDd
FIR mo.- 2172020
ps: Rajinder N222¥

Ld. P.O. is on leave.

Mr. Pawan Kumar, Leamned Addl. PP for Siate through VC.
Sh. V.V. Arya, Ld. Counsel for applicant through VC-
At request, put up for purpose fixed on 19.11.2020.
Interim order to continue till next date. R
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fial Apptication My 161712900

Ghirunjeet SnaR

V1L movs 146
| 7 'tV:"A"&"’G

Qfnfée v.

(1.11.2020

Ld. 1O, Is on leave,

Present: Mr. Pawan Kumar, Learned Addl, PP for Stale through VEC.

Sh. Sachin Kumar Jain.Ld, Counsel for applicant through YC.

Al request, put up for purpose fixed on 21.11.2020,

11.11.2020

Scanned with CamScanner



Bail épﬂlgzlinn N, 1624/2020

; |
State v, Vishal @ Rahbu
FIR no.: 22,2020

11.11,2020

Ld. O, is on leave,

P'resent; Mr, Pawan Kumar, I.eamed Addl. PP for State through VC.
Sh, Awdhesh Sharma, I.d. Counsel for applicant through VC.
10 ASI Gian Prakash through VC.

At request, put up for purpose fixed on 18.11.2020.

(Neelofer Ab da Parveen)
* Link/ASJ/Central
11.11.2020
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# Aoplication Ne - 1687 2900

Septe s, Amut = Pois
FIR s IS2THCR
PS: Prashad “aZar

11.11.2020

Ld. P.O. is on leave.

Present: Mr. Pawan Kumar. Leamed Addl. PP for Stzte throegh VO

Sh. Vineet Jain.Ld. Counsel for applicant throush VO

Copy of reply be supplied to counsel! for applicant

At request. put up for purpose fixed on 19.11.20200
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$ail Application No.: 160272020

State y. Praweek Ajwan: & anr.
FIP no.: 42072020
PS: Karol Bagh

20
14: V4D, is yn leaye.

Yok
Fresents I Py Kumas, § casped Adl PP fior State through VC.
Bl Cinrieet Singh J 4. Counsel for applican through YC.

This manter is fized for orders,
Al request, pus up hefore cowt concerned on 18.11.2020.
Imerim order 10 continue 61 nex date.

1* Link/ASJ/Central
11.11.2020

Scanned with CamScanner



Bail Application Ne.t) 6032020

N onunt
State v Hlimanshu Ajmani & '
VIR nodt 48271020

PS: Karol Bagh

11.11.2020

Ld. RO. is on leave,

Present: Me Pawan Kumar, Learned Addl PP tor State through VU

. « - . ' ’p .
Sh. Gurjeet Singh,Ld, Counsel for applicant through VU,

This matter is fixed for orders,
At request, put up betore court concerned on 18, 11,2020,

lnterim order to continue Gl next date,
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Bail Application No.:1672/2020

State v. Rinku Verma
FIR no.: 273/2020
PS: Sarai Rohilla

L2020
Ld. P.O. is on leave.

Present: Mr. Pawan Kumar, Learned Addl. PP for State through VC.

Ms. Seema Gupta, Ld. Counsel for applicant through VC.

This matter is fixed for orders.

At request, put up before court concerned on 18.11.2020.

(Nem'er Parveen)
1% ALink/ASJ/Central
11.11.2020
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State v. A Khan
FIR nuc T7 2919
PS- LaGert Gare

11.91.24029
1A, PO, 33 o lezve.

Pressnt: My, Vawan Koo, Lexrmed ASEL PP for Srate tiroush VC.
Sh. Gurjeet Simgh S 4. Commsed for appiicant Gronsh VC.

This matter s fived for orders.
Al request, pat up before comrt concerned on 17.11.3000.
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Bail Appliention No.; 1537/2020

Ninte v, Sonm G Amrit Kundra
FIR no,; 251/2019
P’S: Prasad Nagar

HL1E2020
Lil. O Ix on lenve,
PPresent:

Mre Pavwan Kumar, Learned Adedl, PP for State through VC,

Shy Ranjan Kunvae, L, Connsel Tor complainant through VC,

ALrequest, putup for purpose fixed on 17.11.2020.
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